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Title: Regarding demanding a statement by Prime Minister on the alleged statement made by Jammu and Kashmir Chief Minister regarding conduct
of Assembly polls in that state.

PROF. SAUGATA ROY (DUM DUM): Madam, thank you for allowing me.
I had given notice for an Adjournment Motion on the matter arising out of the statement made by the hon. Chief Minister of Jammu and Kashmir.
HON. SPEAKER: I am not allowing your Adjournment Motion, but still I am allowing you to speak.

PROF. SAUGATA ROY : On the statement of the Chief Minister of Jammu and Kashmir, wherein he had thanked Pakistan, the militants and the
Hurriyat for the conducive atmosphere created during the Assembly polls of Jammu and Kashmir, yesterday the hon. Home Minister was kind enough
to clarify that the Government of India did not associate with the views expressed by the Chief Minister of Jammu and Kashmir. But where he had
differed, the Home Minister mentioned that he had spoken to the Prime Minister and the Prime Minister had informed him that the Chief Minister of
Jammu and Kashmir had not told him about these views regarding Pakistan. The Home Minister also said that the conducive atmosphere for
elections was created by the Armed Forces, by the Election Commission and by the people of the Jammu and Kashmir. Obviously, the statement of
the hon. Minister is at variance with that of the Chief Minister of Jammu and Kashmir. On the face of it, we will accept the views of the Home
Minister and it seems that the Chief Minister of Jammu and Kashmir is not telling the truth. In such a case, we would like the ...(Interruptions)

I am making a brief submission Shri Javadekar, you are a Minister now. Madam, I would want the hon. Prime Minister to clear the air about such a
sensitive issue coming from the newly elected Chief Minister of Jammu and Kashmir, which is a border and sensitive State, and state once for all
whether his views are endorsed by the Prime Minister or whether the Prime Minister was informed of the views of the Chief Minister of Jammu and
Kashmir before taking a decision.

Madam, I thank you for allowing me to speak.

HON. SPEAKER: Shri Deepender Hooda, I am allowing you to speak, but your notice was time-barred.
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HON. SPEAKER: I have already told them that I am not going to allow any discussion. I am not allowing anybody else to speak.

...(Interruptions)
SHRI P. KARUNAKARAN (KASARGOD): Madam, I also share the viewsa€|
HON. SPEAKER: It will not go on record.
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HON. SPEAKER: This is not the way.

...(Interruptions)
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SHRI K.C. VENUGOPAL (ALAPPUZHA): We want a reply from the Prime Minister? Why can the Prime Minister not come and reply? ...(Interruptions)
HON. SPEAKER: The Home Minister is giving the reply.

...(Interruptions)
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HON. SPEAKER: Please let him complete his statement.
... Interruptions)
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SHRI E. AHAMED (MALAPPURAM): Jammu and Kashmir is an inalienable part of our country. We all support and salute the people of the State for
upholding democracy. We attribute it not to anybody but to the Jammu and Kashmir people. ...(Interruptions)
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SHRI M. VENKAIAH NAIDU : This is the sense of the House. Let us move forward. ...(Interruptions)



